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steps to safeguard our territorial in-
tagrity in that region.

Mr_ Speaker: Now, Shri Madhu
Limaye has given two notices of
question of privilege,
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Mr, Speaker: All right, we will ad-
journ for lunch and meet again at
14.00 hours.

13.15 hre.

The Lok Sabha then adjourned for
 lunch till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at Fourteen of the Clock.

[Mr. DeruTY-SPEAKER in the Chair]

RE: CALLING ATTENTION NOTICE
(Query)

Some hon. Members rose—

Shri Nath Pai (Raipur): We have
written to you a letter.... (Interrup-
tions)

Mr. Deputy-Speaker: I have re-
ceived your letter just now.

Shri Nath Pal: Are you directing

Mr, Deputy-Speaker: I will just find
out.

8hri Nath Pai: We had given Call
Attention notice at 1 O'Clock....

Mr. Deputy-Speaker: 1 have receiv-
ed your letter just now.

news-items. We should get an autho-
ritative statement from the Covern-
ment on this vital issue. I think, you
will appreciate that we are exercising
only our duty in making a request to*
you.. ..

Mr. Deputy-Speaker: I entirely
share your concern as well as the
oconcern of the whole House. I will
find out from the Minister of Parlia-
mentary Affairs and let you know
after some time.
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Shri P. Veukatasubbaiak (Nand-

yal): May | make a submission? Sir,
you bave rightly pointed out that

|

ed and there have been air raids. I
only request you fo ask the.
External Affsirs Minister or the Pae-
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Mr, Deputy-Speaker: As I gaid, I
share the anxiety of the hon. Mem-
. bers. I will ask the Minister cohcern-
ed to make a statement.

Shri Bal ®Raj Madbhok (South
Delhi): Thig is a guestion on which we
have been asking for a discussion.
We have given notice under rule 183
that some time should be allotted for
jt. It is our misfortune and it is
ruther a matter of irresponsibility on
the part of the Government that on
such a vital issue, when the whole
country Is agitated, they have neither
given us time nor have they made
any statement. Now, when the war

has broken out, there is nobody pre-

sent on the Treasury Benches. Is it
proper (Interruption),

The Minister of Law (Bhri Go-
vinda Menon): The wishes of the
Fouse are being communicated to the
Minister concerned.

Mr. Deputy-Speaker: We will now
take up the other question which Is
equally important.
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Shri Hem Barua (Mangaldal):
There iz a conflicting news in the
sense that from the Israeli side, it is
suid that fighting has already start-
el in gqertain perts, and from the
Egyptian side it is said that Cairo has
bven bombarded. Now, we are in a

- fix and, therefore, you should direct

the Prime Minister to come jmamedi-
ately and make a statement to the
House to allay our doubts.

Shri Nambiap (Tiruchirappaili):
My submission is....

Mr Deputy-SBpeaker: Mr. Namblar,
1 think, it shoulq satisfy all sections of
the House; we all of us share the con-
cern and the Minister has already sub-
mitted that he has communicated the
desire of the House to the Minister
concerned. What else do you wamnt?

8hri Randbir Singh (Rohtak): We
agree with you. There should be a
statement by the Minisler.

Mr. Deputy-Speaker: I think, there
is unanimity on this question.

Shri H. N. Mukerjee (Calcutta
North East): There ig a Call Atten-
tion notice on that. In the mean-
time, I think, the war has
out—that is the report—and it is very
odd that Government of its own voli-
tion does not come forward, parti-

they had time to cogitate over the
inatter—and at least take the Parlia-
ment into confidence at once. If
that

E

i
E E i
HHHY
prifscts

il

Heimh



2048 ‘Re. Calling JYAISTHA 15, 1888 (SAKA) Question of 2946
Attention Privilege
that the proper quarters, that Iy, the Mr. Depaty-Speaker: What Mr.

Affairs, the
ghould have come

ey got to know of it before we

know of it when we read the
telegram over there, Therefore, it is
wiry odd that Government does not
oome of its own volition before the
House and that you have to send
word to them and they would come
at theéir pleasure. 1f you say that they
have communicated to you that they
want a little time to come befure
Parliament with proper preparation,
1 can understand that. Otherwise,
QGovernment is acting in a manner
which is not proper.

Sbri Nambiar: The news came as
oack as 11.30. 1t is already vory
late.

Mr, Deputy-Speaker: All of us have
received the news with a rsense of
shock. T agree with the hon. Mem-
bers. We share the voncern. (Inter-
ruptions).

Shri Hem Barua: The Prime Min-
ister should come and make a state-
ment.

Shri M. R. Masani (Rajkot): It is
wvery proper that, when news of this
kind comes, there should be concern
in this House. But Government must
have time first of all to verify: the
news, get proper news and then make
a considered statement. The Gov-
emment cannot ‘make a statement
here and now without knowing what
has happened. Let us behave in &
responsible manner. Let the Govern-
ment come tomorrow morning and
make @ statement. There is no need
for any statement now.

l-_mn-.llma No, no.
shri 8. M. Banarjee (Kanpur): The

Pilhs Mingter should mike a state-

ment aday,
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Masani has observed it.. (Interrup-
tiofts).

Shri 5. M. Banerjee: The Prime
Minister should come and make =
statement today. :

Mr. Deputy-Speaker: The members®
concern has been conveyed. 1 am are
the spokesman of the Governmant
will come here soon ang certainly
meet the wishes of the House,

Shri Nath Pai: We want you to
direct him, order him, command him,
summon him..

Shri Hem Barua: Please direct the
Prime Minister to come.

Mr, Depuiy-SBpeaker: Within half
an hour's tiéne, the Minister of Ex-
ternal Affairs will be present here
and say whatever he has got to say.
The hon. members may please 1e-
sume their seats, (Interruptions).

Shri Tennetl Viswanatham (Visa-
khapatnam): Will they come here in
response to the direction from you?

Mr. Deputy-Speaker: Mr. Lime.
14:12 hrs.
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AGAINST The Hindustan
Hindi
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